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of proportional representation by
means of the single transferable
vote, to the Joint Committee on
Offices of Profit in the vacancy
caused by the retirement of Prof.
N. M. Kamble from Rajya
Sabha and do communicate to
this House the name of the
‘member so appointed by Rajya
Sabha to the Joint Committee.”

The motion was adopled.

" 13.16 hrs,

MATTERS UNDER RULE 377

‘(i) NEBED TO RESTORE BARARI STEA-
MER OSERVICE IN BHAGALPUR,

BIHAR.
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(ii) ESTABLISHMENT ©OF PuUBLIS
SECTOR INDUSTRIES IN EAS-
TERN UTTAR PRADESH.

SHRI ZAINUL BASHI:R (Ghazi-
pur) : Sir, U. P. having 20% of
country’s population has been able
to receive only 4% money in the
State invested in Public Sector. There
are many proposals from the State
Govt. for the establishment of public
sector industries in U. P. which are
pending with the various Ministries
under the Govt. of India. These
proposals should be cleared as early
as possible so that U. P.’s share in
public sector iInvestments may in-
crease to some extent.

The public sector industries which
have been approved so far are not
being located in the backward regions
of the State, particularly Eastern U.P.
Only Mirzapur District of Eastern
U. P. has been provided National
Power Projects because of its near-
ness to the coal fields. On the other
hand, one refinery, one petro-chemical
project and some other units have
been established in Western U. P.
which 1s the most developed
part of the State. It has been
reported in the Press that the U. P.
Government has requested the Central
Govt. for the establishment of 3 out
of 4 gas based fertiliser plants in Wes-
tern U. P., completely ignoring the
casc of Eastern U. P. and Bundel
Khand. In this way the regional
imbalances are continuing to increase.

It has been repeatedly assured by
the Govt. that backward regions will
be preferred for the establisument of
public sector undertakings. I, there-
fore, urge upon the Government to
establish public sector undertakings in
the backward region of U. P., espe-
cially Eastern U. P. comprising the
districts of Varanasi and Gorakhpur
Divisions.

(ili) CONSTRUCTION OF RAILWAY
LINE ON RAIPUR-MANDLA-
JABALPUR SECTION.
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(iv) SETTING UP OF REHABILITA-
TION CENTRE FOR THE DISABLED
IN DELMI.

SHRI HARISH KUMAR GANG-
WAR (Pilibhit) : Despite the enthu-
siasm India showed in observing the
International Year of the Disabled
Jast year, the Central Government
has failed to take any intiative to set
up a rehabtlitation centre in the
capital.

The Union Health Ministry which
bad sanctioned the scheme for a
Centre like one quoted above and
allotted a five-acre plot as far back
as 1973 has even after a lapse of
about a dec.de failed to take any
further step to set up the Centre.

While the original Rs. 1.25 crore
scheme lies in the cold storage, its
cost according to latest official esti-
mate, has escalated by more than
three times.

The original plan submitted in 1970
has already been approved by the
Urban Arts Commission and other

concerned bodies.
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Looking towards the indignation
expressed by the professional bodies
concerned with the rehabilitation of
the disabled. 1 urge wupon the
Government of India to execute the
scheme of setting up a rehabilitation
centre for the disabled in Delhi.

(v) REPORTED DECISION TO SCRAP
“DaiLy Derosit SCHEME” oOr
THE NATIONALISED BANKS.

DR. A. KALANIDHI (Madras Cent-

ral) : I amshocked to learn that such
a scheme as the Daily Deposit Scheme
of the nationalised banks which
enable persons getting daily income
to save is slowly but surely being
scrapped. 1 consider that the move
is ill-conceived. 10 forego Rs. sixty
crores of deposits when resources
arc scarce is suicidal. The anti-
inflationary nature of the scheme
appears to have been completely
forgotten. When the deposit collec-
tors’ remuneration undergoes forced
reduction at all branches of the
nationalised banks, it will definitely
affect the productivity of other sec-
tions of employees adversely. 1hat
it should happen in this year of
productivity is indeed a iravesty of
justice. Over and above everything
15 the fact that fifty thousand more
will be addea to the disgruntled army
of the unemployed, when the
Government allocates crores of
rupees for gcnerating employment
opportunities under Five-Year Plans
and the 20-point programme and
also to nurse sick industries back to
health for maintenance of existing
jobs. I would, therefore, earnestly
request the Hon. Finance Minister to
immediately intervene and stem the
move of the national banks.

(vi) ScarciTy or DRINKING WATER
IN TONK DISTRICT OF
RAJASTHAN.

SHRI BANWARI LAL BAIR-
WA (Tonk) ; There is actue scar-
city of drinking water in Deoli
Tehsil and Todarai Singh in Distiict



